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[Shrimati Tarkeshwari Sinha.]
(b) whether Japan has also agreed 

to give long term credit to this coun
try?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) No, Sir.

(b) Does not arise.

tftff qr g *

* f a  : TOT fa f*

^  fJ'TT fa  :

(W>) TOT ^  fa  |[TW %

T̂RT̂ T
it ^nff tita  qr 

^lfd41’ ?nfa*r -nfinff
% ^Rfh^fTT *nf

t̂, eft s?I*t % f*wf-

(*r) ^  ^  3fitf fasfa
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«
Adult Blind Training Centre, 

Dehra Dun
*346. Shrimati Ila Palchoudhury:

Will the Minister of Education and 
Scientific Research be* pleased to lay 
a statement showing:

(a) the training capacity of the 
Adult Blind Training Centre, Dehra 
Dun;

(b) the number of persons who 
applied for admission during each of 
the years 1954 to 1956;

(c) the number of persons who were 
actually admitted during each of the 
years mentioned in (b) above; and

(d) the total number of persons who 
completed the two-years training 
course during each of the year from 
1954 to 1956?

The Minister of State in the Minis
try of Education and Scientific 
Research (Dr. K. L. Shrimali):
A statement giving the information is 
laid on the Table of the House. [See 
Appendix II, annexure No. 52.]

Life Insurance Corporation 
Employees

*347. Shri Anirudha Sinha: Will the 
Minister of Finance be pleased to 
state:

(a) whether the Life Insurance Cor
poration has completed the work of 
reviewing the appointments of officers 
made provisionally;

(b) if so, the progress made and 
fesults achieved so far; and

(c) the steps taken so far to remove 
the since cures, if any?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) and (b). No, 
Sir. The Senior Services Committee 
which was appointed to examine and 
interview officers with a view to their 
being graded appropriately and ar
ranged in a suitable order of seniority 
has not yet completed its delibera
tions. The Life Insurance Corporation 
will take up the review of the ap
pointments of the officers as soon as 
the report of the Committee is re
ceived, which is expected by the end 
of this month.

(c) Some of the officers of the for
mer insurance companies were found 
to be either over-aged or drawing 
excessive salaries or holding since 
cure posts by virtue of their influence 
with the management of the compa
nies. The salaries of such persons 
were either reduced or they were off
ered appointments on the basis of their 
qualifications which, however, a 
majority of them did not accept. The




